FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S INTERNATIONAL PRINT-O PAC LIMITED|

RELEVANT PARTICULARS

1. | Name of corporate debtor M/S INTERNATIONAL PRINT-O PAC LIMITED
2. | Date of incorporation of corporate debtor 11" December, 1981
3. | Authority under which corporate debtor is | Ministry of Corporate Affairs, ROC — Delhi
incorporated / registered
4. | Corporate Identity No. / Limited Liability | CIN:- U22219DL1981PLC012808
Identification No. of Corporate Debtor
5. | Address of the registered office and principal office Reqd. Off. Address :- E-227, BASEMENT, EAST OF
(if any) of corporate debtor KAILASH, South Delhi, New Delhi, Delhi, India, 110065
6. | Insolvency commencement date in respect of | 11" June, 2024. (NCLT, New Delhi Bench-I11 passed original Order
corporate debtor dated 11" June 2024, vide C.P No (IB)-22/ND/2024) for intimation
of CIRP in case of Corporate Debtor
7. | Estimated date of closure of insolvency resolution | 8" December, 2024 (180" Days From the date of commencement
process of Insolvency)
8. | Name and registration number of the insolvency | MUKESH KUMAR GROVER
professional acting as interim resolution professional | REG. NO:-IBBI/IPA-001/1P-P00383/2017-18/10640
9. | Address and e-mail of the interim resolution | 102, B-3 PRERNA COMPLEX SHUBHASH CHOWK LAXMI
professional, as registered with the Board NAGAR, DELHI-110092.
mukesh@mijra.co.in
10. | Address and e-mail to be used for correspondence | 102, B-3 PRERNA COMPLEX SHUBHASH CHOWK LAXMI
with the interim resolution professional NAGAR, DELHI-110092.
cirp.printopack@gmail.com
11. | Last date for submission of claims 25" day of June, 2024 (14 day from the date of order )
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable.
section (6a) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as | Not Applicable.
Authorised Representative of creditors in a class
(Three names for each class)
14. (@) Relevant Forms and (i) Are Available at :-_https://ibbi.gov.in/home/downloads

(b) Details of authorized representative are
available

(if) Physical Address : Same as mentioned in point 10, and
(iii) Email IRP at : cirp.printopackl@gmail.com

Not Applicable



mailto:mukesh@mjra.co.in
mailto:cirp.printopack@gmail.com
https://ibbi.gov.in/home/downloads
mailto:cirp.printopackl@gmail.com

FOR THE ATTENTION OF THE CREDITOR OF
M/S INTERNATIONAL PRINT-O PAC LIMITED
Notice is hereby given that the National Company Law Tribunal, (New Delhi Bench-I11) has ordered the commencement of Corporate
insolvency resolution process of Corporate Debtor Namely M/s INTERNATIONAL PRINT-O PAC LIMITED vide Order No.
CP. No. (IB)- 22(ND)/2024 dated 11" June, 2024)

The creditors of M/s INTERNATIONAL PRINT-O PAC LIMITED are hereby called upon to submit their claims with proof on
or before 25" June, 2024 to the Interim Resolution Professional at the address mentioned against entry No. 10 above.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with
proof in person by post or by electronic means

A Financial Creditors belonging to a class, listed against the entry No.12 shall indicate its choice of authorized representative from
among the three insolvency professional listed against entry No.13 to act as authorized representative of class [None at present] in
Form CA

The claims denominated in foreign currency shall be valued in Indian Currency at the official exchange rate as on the insolvency
commencement date

Submission of false or misleading proofs of claim shall attract penalties.

Mukesh Kumar Grover
(Interim Resolution Professional
In the matter of M/s INTERNATIONAL PRINT-O PAC LIMITED
REG. NO:- IBBI/IPA-001/1P-P00383/2017-18/10640
Date :June 13, 2024
Place:- New Delhi
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‘ CIN : UG5900DL2020PLC366027

and condilicns of auchian

PP SHIVALIK SMALL FINANCE BANK LTD.

Registered Office : 501, Salcon Aurum, Jasola District Centre, New Delhi - 110025

AUCTION NOTICE

The following borrowers of Shivali Small Finance Bank Lid, & heraby informad that Gold Loanis availed by them from the Bank have not been adusied by
them despite various demands and noticas inchuding indivdual notces issuad by tha Bank. All borrowars are henaby informed that @ has beea decided to
auciion 1he Gold ormaments kept as securty with the Bank and accordingly 27.06.2024 has been fxed as the date of awction at 03:00 pm- = ihe branch
premises from where the loan was avaied, All, including 1he borowers, atcount holders and public at large can parhicipste in his suclion on as per the lems

THE
INESS

DAILY.

Auction date 15 2

1.06.2024 @ 03:00 pm
The Bank reserves the right to delete any account from the auction or cancel the auction without any prior notice,

Authorised Officer, Shivallk Small Finance Bank Ltd.

Branch | AccountMo. | Actt Holder | Father's/ Address | Acopening | Payoff
nams | Spouse Name . Date - ;E.
GHAZIABAD | 101542512182| TAPAS SHARMA | S/0 AP SHARMA 5071 NAUGHARA OPP GYAN VAISHNO | 1982023 | 3235882 - Tald St sy e 3
HOTEL KANPUR NAGAR UTTAR PRADESH | LT
: Z08001 , \
ALAMBAGH | 102342540110| ROMIT KUMAR | S/0 MITHILESH UPHAR - 202, UDYAN - 2, ELDECO COLONY | 0811272023 | 156 96363
MEARP G| LITRATHIA LUCKNCW UTTAR |
— - T = - e i - - - - - = - SR E - IpRnDESHEEﬁDE: = . : = ks v MH—-“H-‘H‘-“-“-
ALAMBAGH | 102342540113| DEEPIKA S0 DHARMDEY B-15 FO5, JANHVI ENCLAVE AVADH VIHAR | 081122023 | 62,010 64 e s e —ER SO LIS MRSV -~
TRIPATHI TRIPATHI YOINA  LUCKNOW UTTAR PRADESH |
226002

Ananciexnmess. com

==aadass 6

Iindian Bank
SolardaIs ALLAHABAD

STRESSED ASSET MANAGEMENT BRANCH,
I" Floor, Main Branch Bldg, Hazratganj, Lucknow-226001, Phone No, 0522- 2288388

APPENDIX- IV-A" [See proviso to rule 8 (6)]
Sale notice for sale of immovahble properties
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction
of Fimancial Assels and Enforcem of Security Interest 2002 read roviso to Rule 8 [6)

of the Security Interest (Enforcement) Rules, 2002
Nobice 15 hereby given o the public s general and in particular o the Borrowes {s) and Guarantor {5) thal the below describad enmaevable
propery mortgagedicharged to the Secured Creditor, the Symbollc possession of which has bean taken by the Authorised Officer of
Indian Bank, SAMV branch Lucknow, Secured Creditor, will be sold on “As is where is", “As is what i5”, and “Whatever thers is" on
4072024, far recovery of Rs, 57,2904 2)- [Rupees Fifty Seven Lakh Twenty Nine Thousand & Forty Two only) as on1007/2018 due
to the Indian Bank, SAMY branch Lucknow, Secured Creditor, from:- 1. M/s HNH Globals Pvt. Ltd. (Borrower) through its
Directors Sri Madeem Akhtar 5o Mohd. Akhtar Siddigul & Smt. Hina Kaiser Siddiqul Wie 5ri Nadeam Akhtar, Z. 5ri Nadeém Akhtar
Slo Mohd. Akhtar Siddigul [Director | Mortgagor) 3. Smt. Hina Kaiser Siddigui Wio Sri Nadeem Akhtar (Director | Morigagor) 4, S
Mahipal Singh {Guarantor)
The specific detalls of the property intended [ be brought to sale through e-auction mode are enumaerated bebow:
Detailed description of the Property-:
Allthat part & parcel of Flat Mo, 3 on secand floor of Shivam Palace — 1, Near Polylechnic Chaursha, Seclor—7, Indira MNagar, Lucknow,
area - 103,402 =q. mL injaind names of Sn Nadeem Akhlar & Bmi, Hina Kaisar Siddiqui Bounded by: East: Flat Mo 1, West Slay Land
Horih: Passage & Blairs, South: Encroachmeant Araa

Ragd. Offica : 3% Fioor, Antricsh Bawan, 22 .. Marg. Mew Delaie! 8001, Ph: 091-E50571H1, 2136710, EMNG414, Websde : mwn prbhatsing com

@ e L T | e e Piot Mo, TC/G-213. 2nd TCIGS'S. Office Namber -307 & 308 3rd Floor. Cammereia
inance Complex, CYBER HEIGHTS, Vibhuti Khand, Gomti Nagar, Lucknow 226010, Uttar Pradesh.

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whereas the undersignad being the Authorised Officer of the PNB Housing Finance Ltd. under the Securitisation and Reconstruction of
Financial Assets & in compliance of Rule B{1) of Enforcement of Sacurity Interast Act, 2002, and in exercise of powers conferred under
section 1312} read with Rule 3 of the Security Interest [Enforcement) Rules 2002, =seed demand nolice's on the dabe mentioned against each
accoun) caling upon the respacive borgwen's b repay tha ameunt as mentioned agemst sach sccount within 63 days fram the date of nolica(s)
dale of recatpt of the sald notice’s

The borrower/s having failed o repay the amount, notica i hereby given ta the bomower!s and {he public in general the the undersigned has isken
possession of the propertyies describad herain balow inexecse pawers confermed on kim'har under Secticn 13(8) of the said Act read with Bule B of
e s&d Rules onthe dales mentioned agenst each acoount.

The beeroaen's In pasticutacand b pablc ingeneral i henaby caulicnad ned b daal wilh e proparynas and any dealing with thea proparyies wdl ba
subject o the change of PNB Housing Finarce Lid,, for the amount gnd interest sherean as perloan agreement. The borrowers' attention is invited
io provisions of Sub-section (B} of Section13 of the Act, in respect of time available, to redeem the secured assets,

‘E"ﬁ,‘lFLr SMFG INDIA CREDIT COMPANY LIMITED

ntrdd (formerly Fullerton India Credit Company Limited)
Comparate Dfce: 1000 Foor, Office Mo, 1070, 102 & 103, 2 North Awssie, Maker Masty
Bandra Kurla Gomplex, Bandra {E|. Wembal - 400051
POSSESSION NOTICE (For Immovable Property)

(Under Rule 8 (1) of the Security Interest (Enlorcement) Rules, 2002)
Whersas the undersigned being the authorized officer of SMFG India Credit Company
Limited (Formerly Fullerfon India Credit Company Limited), Having iis registerad
office at Megh Towers, 3rd Floor, Old No. 307, New Nao. 165, Poonamallea High Road
Maduravoyal, Chennal, Tamil Nadu-600095 and corporate offica at Floor 5 & 6, 8 Wing,
awpreme IT Park, Supreme City, Behind Lake Castle, Powai, Mumbai 400076, under
aecuritisation and Reconstruction of Financhal Assets and Enforcement of Security
Interest Act, 2002 (54 of 2002}, and In exercise of powers conferred ender Section 13
(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand
Wotice dated 15-03-2024 calling upenthe borrower(s) {1) Sanjay (2) Mamta Taluja (3)
Prayag Markeling Through its Proprietor under loan account number (5)
#FA1ZTZ0910766179 [0 repay the amound mentioned i the nolice being Rs.
29.56,578/- [Rupees Twenty-Mine Lakh Fifty Six Thousand Five Hundred and
Seventy Eight Only) within 60 days from the date of receipt of the said notice
The borroweris) having failed 1o repay the amount, notice is hereby given to the
borroweris) and the public in general that undersigned has faken possession of the
property described herein balow in exercise of powers conferred on Bim under sub
saclion (4) of saction 13 of the Acl read with Rule 8 of the Security Interest
(Enforcement) Rules, 2002 on this 11tk Day of June inthe year 2024.

The borrowerin particular and the public in genaral ara hereby cautionad notto deal with
the property and any dealings with the property will be subject to the Charge of SMFG
India Gredit Company Limited {Farmerly Fullerton India Cradit Company Limited) for an
amount of Rs. 29,656,578/ [Rupees Twenty-Mine Lakh Fifty Six Thowsand Five
Hundred and Seventy Eight Only) and interest thereon

The borrower's atlenfion is invited to provisions of sub-section (3) of section 13 of the
Act intespect oftime available. to redesm the secured assets.

Description 0f Immovable Property: OWHNER OF THE PROPERTY - SMT. MAMTA
TALUJAW/O SANJAY TALUJA

ALL THAT PROPERTY PIECE AND PARCEL OF PROPERTY RESIDENTIAL HOUSE
COMPRISED IN KHEWAT NO. 72 MIN. KHATOMNI NO. 235 MIN. KHASRA NO. 44,201
RAKBA 5 KAMNAL 2 MARLE KA 6102 SHARE LE. 0 KANAL 6 MARLE AND KHEWAT NO.
72 MIN KHATONI NO. 235 MIN MURABA NO. 25 KHASRA NO. 14/2 (0-8) 17/1 (0-8)
24/2 (0-8) AND MURABA NO- 35 KHASRA NO 4/2 (0-8) 7/1 (0-8),14/2 (0-8) 17/1 {0-8)
24/2 (0-8), MURABA N-43 KHASRA NO 4/2 (0-8)7/1(0-8) 14/2 (0-8) RAKBA KAMA
MARLA AND KHASRA NO.15/1 (0-8) KITTE 12 RAKBA 4 KAMAL T MARLE ITS 7/87
SHARE L.E. 0 KANAL 7 MARLE TOTAL RAKBA 13 THROUGH MUTATION ND-1658
SITUATED IN RAKBA BADTOLI TEHSIL LADWA AND DISTRICT KURLUKSHETRA
MEASURING RAKBA 0 KANAL 13 MARLE 0 SARSAL BOUNDED BY BOUNDARIES AS
UMNDER: EAST - 55 FT3. NIRMAL SINGH, WEST - 55 FTS. RANJEET SINGH, NORTH -
G4 FTS, RASTA SAREAAM, SOUTH— 64 FTS. HOUSE OF NAVAB SINGH.

5 Loan Hama of the Remand Diata of Description Of The : - =
Mo Account BerrowenCo- Kotice n.f‘..g_mtf,f,‘g.'m Possession Property Mortgaged Place: Kurukshetra Date: 13.06.2024 o=, Authonised Officer.
No. Bomower'Guarantor]  Dale Taken SMFG India Cradit Company Limited (formery Fullerton India Cradit Co., Ltd.)
1. 10 Rohias Projects | 05-06-2018 | Rs, 63,04 564.30 | 07-08-2024 | Property Address: All thal Rasidental Flat Mo, 1304 In Black E
BIOIO2TST | Limited (Physical) | measuring 119.66 5o Meters (Super Areaj on 13 th Floor in
B.O.: buslding Kricwn as “Plumeria Homes™ Sduated al Plot Ne. ICG
Lucknow <33, Vibhuti Khand, Gomti hhagar. Lucknow, U.P.- 226010

| PLACE:- LUCKNOW, DATE:- 12.06.2024 AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD.

QR Code
Bank Website | E-auction Wehsit Document ; Video of P rt Photos of
g [ 77 S R S Pregpry

FORM ND.5
DEBTS RECOVERY TRIBUNAL

.|f||¢ Fdelweiss | asser

| BECOMSTRUCTION

Edelweizs Aszet Reconstruction Company Ltd., Regd. Office: Edelweiss House, Off. C5T Road, Kalina, Mumbai 400098 &
Corporate Office ab Edelweiss House, Windsor Lane, Kolivery Village, MMEDA Area, Kalina, Bandra East, Mumbai-400098
DEMAND NOTICE
MNotice under Section 13(2) of the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (“the Act)

Motice is heretvy given fo the bosrower | morigagors | guaraniors, who have defaulted in the repayment of principal and inferest of loan
facility abtasned by tham from the Bank and whose loan account has been classibied as Non-Parforming Asseats (NPA) on 06.08.2021.
The notices were issued by Edalweiss Assel Reconstruction Company Ltd. (Acting in capacity as a trustes of Edelweiss ARC
Trust- SC 420) vide Assignment Agreement dated 30th December, 2021 and in exercise of power conferred under Sechon 13(2) of
Securitsation and Reconstruction of Financial Assets and Enforcement of Security Inferest, 2002 (SARFAES] Acl) on thelr [ast known
addresses calling upon and demanding from them to repay the enfire outsfanding. However, few of the noticels) have returned un-
saryad and as such they ara heraby informed by way of this public notice,

600/ 1, University Road Near Hanuman Setu Mandir, Lucknow, U.P.

SUMMONS FOR FILING OF REPLY & APPEARANCE BY

PUBLICATION
O0.A. No. 189 of 2024

Date: 10,/06/2024

Encumbrances on property Not Known
Reserve Price Rs. 44,45.000/-
EMD Amount Rs. 4.44.500/-
Bid incremental amount Rs. 25.0000-

Borrower [ Co-Borrower | Date of Date of Qutstanding
Mortgagor NPA 1H2) Amount/ Due date

Date: D4/07/2024
Time ; 11.00 AM to 04.00 PM

IDIBE423202101

Date and time of e-auction at the platform of e-auction Service
Provider- hitps.Wwww.mslcecommerce. com/auctionhome/ibagpl

Property ID No.

Bidders are advised to visit the wabsile (www.mstcecommerce.comiauctionhomaiibapd) of our & auclion sensce provider MSTC Lid
I particapate noonline bid. For Technical Assistancs Pease call MSTC HELPDESE Mo, 033-23400020/ 23400021234 00022 and atiwer
nelp line numbers avallable In serdos providers- help desk. For Registration states with MSTC Lid, please contact
iapiop@msicecommeadce. com and for EMD status please contact apiiniPmsice commerce. com

For property details and photograph of the property and auclion terms and conditions please visit hitps:iibapiin and for clarfications
relited to this portal, pleass contact help line mumber "IB0025026 and T11-4 1108137,

Bidders are advised to use Property 1D Number mentioned above while searching for the propery in the website with https:fiibapi.in
&frd 'n‘l‘l'l'l'l'.miEEEﬂﬂmI'HElE-E.l.‘.ﬂl'!'_l Aumnrised ﬂfﬂﬂ&l

. Wis Dewan Chand Krishan Lal & Co. (Borrower) through Usiog 08 2021 07.06.2024 |Rs- 4.65,16,532.70 (Rupees Four
Proprislor Ashok Kumar Juneja 3722, Modef Town Road Opposite] Crore Sidy Five Lakhs Sicdeen
Chhabra Hospital, Ludhiana-141001, 2. Mr. Ashok Kumar Juneja (Co-Borrower) Sio Krishan|Thousand Five Hundred Thirty
Lal Juneja House No. 164, B Block Bhai Randhir Singh Nagar (B.R.S. Nagar) Ludhizna-141012, | Two and Saventy Paisa Only) as
Also at: 67, Moh Sagnt Isher Singh Magar, Ludhiana-141002, 3. Mrs. Rajni Junejajon 31.03.2024 and further intarest
(Mortgagor/Co-Borrower) Wio Ashok Kumar Junefa House Mo, 184, B Block Bhai Randhirjand any other expenses/costs
Singh Nagar (B.R.S, Nagar) Ludhiana-141012, 4, Mr, Sahil Juneja (Co-Borrower) Slo Ashokincurred post issuance of this
Jungja, House No. 164, B Block Bhai Randhir Singh Nagar (B.R.5. Nagar) Ludhiana-141012, notice wel 01.04. 2024

Detalls of Sacured Asseis:

Schedule of Property

Date :11.06.2024 Place : Lucknow
| Asset Recovery Branch, No.g, 3rd Floor, Opp: Metro Pillar No; 80,
Pusa Road, Karol Bagh, New Delhi - 110 005

@ Karur Vysya Bank
B _STTIRIRINETIN | Mob: 7823919520 Ph-011-35008283 | Email : arbdelhi@kvbmail.com

E-AUCTION NOTICE E-AUCTION ON 05.07.2024

PUBLIC NOTICE FOR SALE OF IMMOVABLE PROPERTIES UNDER SARFAESI ACT, 2002

E-Auction Sale Notice for Sale of lmmn'-'ahlﬂ A&seti under the Securitisation and Reconstruction l:-f Financial Assets and

nif mean ur ith proviso to Rule 8 (6) along with rule 9{1) of the Securily Interest
(Enforcement] Rules, 2002

Motice is hereby given to the public ingeneral and in particular to the Bormower (5) and Guarantor [z} that the below described immovable
propery mortgaged to the Secured Creditor, The Karur Vysya Bank Lid, possession has been taken by the Authonsed Officer of The
Karur Vysya Bank Ltd., Secured Cradior, will be soid on “As is where is”, “As is what is”, “without recourse”, and “Whatever there
is" and "Without recourse" as pargiven details bebow

S.| Nameof | Lending Location of Nature of | Reserve Price | EMD amount| Contact person
Mo, Bmmwa-r Erar.:h pnmparly pmeparty [m Hs || 1|r1 Rs} .f FthIuL f Em:aﬂ
1| Mis Jai Shiv | Lucknow | Flat I::-earlrrg Mo 1004, 10 | Residential | 86 TEI 000 | 870,000 Mr. Himanshu

Shakti Branch Floor, Chelzea Towar, Omeax Flat Ranjan
Dwellings Pl Heights, Plat No: TC/G-212 and TTEE04B6E0
Lid. TEVG-5{5, Vibhuti Khand, Gomi | himanshuranjan
Nagar, Lucknow — 226010 @kvbmail.com
2 | Mis Arvind | Lucknow Mumicipal address H No- Rasidential | 61,00,000 i,10,000 br, Himanshu
Kumar Pathak| Branch | 632112, Kamia, Kamiz Mehn House Ranjan
Magar, Lucknow- 226016 Tieal46680
measuring 1425.00 sq_ himanshuranjan
| Ekvbmail.com
3 M5, Hai Lucknow | Freehold residential plot no. 8- | Residential | 85,7 0.000.00 | B97,000.00 Mr, Himanshu
Consfruction | Branch 1446, r.1a'gur Vihar Yojna, Plat Ranjan
Mis Yug Kharagpur Fardi Nagar, Indss TTeS04B680
Chanitable Magar, Lucknow, Uttar Pradesh himanshuranjan
Truisd Measuring 277,88 sq, mir @kvbmail.com
< Ms. Jai Lucknow | ~Property bearing Mo: 1323 K. | Besidential | 56.75,000 5,170,000 Wr. Himanshu
Assnciales | Branch Habir Marg, Clay Square, Fanjan
Hussainganj, Lucknow 220001 ?FE&MEEHU
approximataly admeasuring hirmanshuranjan
6725q. it kvbrmail.com

Detalls of borrowers: 51.Nos.1: Lucknow Branch, Name of Borrower — Mis Jai Shiv Shakti Dwellings Pyl Lid, having registered office
at D-2/75, Virat Khand, Gomt Magar, Lucknow - 226010 and guarantors (1) Shr Manish Kumar Singh, Sfo Shn Ramesh Kumar Singh
Flat Moo 1004, Chelsea Towear, Omaex Heights, Vibhuti Khand, Gomii Magar, Lucknow = 226010 {2} Mr Sushil Kumar Singh, Sio Shri
Ramash Kumas Singh, Rio, D-275, Virat Khand, Gomli Nagar, Lucknow - 226010, The Total due: As on 31.05.2024 is Rs.67,12 115,07
(Rupees Sixty Seven Lakh Twelve Thousand One Hundred Fifteen and Paisa Seven Only) with further interest, Costs, other charges and
gxpenses hereon,

al.Nos.2: Lucknow Branch Name of Bormower — MYs. Arvind Kumar Pathak, having regd.office ai B-35, Harihar Nagar, Near Pani
Gao, Lucknow- 226016, Litar Pradesh. The Total due: As on 31.05.2024 s Bs. 51,92 556.75 (Rupees Fifty One Lakh Ninaty Two
Thousand Five Hundred Filly Six and Palsa Seventy Frve only) with furlher interest, Cosls, olhes charges and expenses thereon

SLMos 3(1)- Lucknow Branch Name of Borrower— Ms Ral Construction, Per Prop: Mr. Narendra Ral, 114, Mall Avenue, Hazratgan
Lucknow-2260017,. The Total due; As on 31.05.2024 is. Rs.92,37 926.26 {Rupess Ninety Two Lakhs Thity Seven Thousand Nene
Humdred Twenty Sixand Paisa Twanty Six Onky)with further interest, Costs. othar changes and axpenses thanson,

3[2)-Lucknow Branch Name of Bomower- Mi's Yug Charitable Trust Per frustees, Shr Marendra Fai and Shei Naveen Rai, 1-A, Mall
Avenue, Hazaral Gan|, Lucknow - 226 001 The Total due: As on 31.05.2024 is Rs, 19,35 882 21 (Rupeas Ninatean Lakh Thirty Nime
Thiousand Nine Hundred Eighty Two and Paisa Twenty Ona Only) with further mierest, Costs, other changes and expenses therson
5l.Mos. 4: Lucknow Branch Name of Borrower — (1) Mis. Jai Associales Per Prop | Mr. Anshuman Pandey, 1328 K, Kabir Mang, Clay
aquare, Lucknow 226001, (Z) =hri Atul Pandey, 50 Late Jai Prakash Marain Pandey, 13068, Kabr Marg, Clay Square, Lucknow -
226001, (3) Smt Kusum Lata Pandey,Wio. Late Jai Prakash Marain Pandey, 13/28K. Kabir Marg, Clay Sguare, Lucknow =226 001, (4)
Shri Lata Jai Prakash Narain Panday. Slo, Shri Manohar Lal Panday, {Since daceasad represented by Nas. 2 and 3 of you being legal
hierz), The Total due As on 31.01.2024 is Rs.48,66.626.71 (Rupees Forty Eight Lakh Sixty Six Thousand Six Hundred MNinety Six
and Paisa Seventy One Only) with further interast. Costs, other chargas and expanses theraon.

Mortgage Assets: S|.No. 1: Entre resadential flal bearing Mo; 1004, $0th Floor, Chetsea Tower, Omex Heighis, Piot No: TCG-272 and
TCIG-505, Vibhull Khand, Gomb Nagar, Lucknow — 226010 and bounded on: North ;: Open to sky South : Opan to Sky East : Coridor
West: Dpen tosky

Reserve Price—Rs. §6,79,000.00 EMD - Rs.8,70,000.00

SLMo. 2: Residential House on Piol no 112 on the par of Khasra No- 256, Village Kamta , Lucknow- 227 105 (Municipal address H No-
B321M12, Kamta, Kamla Mehru Magar, Lucknow=226 016 measunng 142500 sq. #, standing in the name of Mrs. Mali Fathak Win Mr
Dharmatama Pathak and bounded as follows : East : 20 Fiwide Road West : Plot no <101 on Khasrz Mo, 256 North : 20 Ft wide Road
South ; House on Plot No- 113 on Khasra No 256

Reserve Price - Rs.61,00,000.00 EMD- Rs.6,10,000.00

5l No. 3 : Freshold residential plot no. B-148, Mayur Vihar Yojna, Kharagpur Faridi Nagar, Indira Nagar, Lucknow, Uttar Pradesh
measuring 277 88 sq. mir standing in the name of Mrs, Meeean Rai and bounded as follows : East : 251 wide road West : Ploi no. 145
Morth : Piotno. 147 South : 257, wide road

Reserve Price- Rs, 80.70,000.00 EMD - Rs.B97,000.00

S No.4 : Properly beaning No: 13728 K, KabirMarg, Clay Square, Hussaingan], Lucknow - 220 001 approximatety admeasuring 672 3g
fi, bounded by Morth ; Gali South : House of MrAshizh East : Road West : Houze of MrP N Chaturved

Reserve Price- Rs.56,73,000.00 EMD- Rs.5,70,000.00

Inspection aof the Asset Allworking Days - From 13.06.2024 10 03.07.2024 between 11.00 AM to 5.00 PM

Last date and time for submitling | Date: 04.07.2024

online Tender & Appfication Forms | Time: by 5 pm

Date and Time of E-Auction The E-fuction will take place through portal on 05.07.2024 between 11.00 AM to11.30 AM with
unlimited extensions of 3 minutes each till sale is concluded.

The Karur Vysya Bank Ltd, Central affice in favour of above accounts
AccountNo:1101351000000973, IFSC Code :KVBLODDT101,

Lontact Person & Fhone No Az mentioned above

For detailed lerms and conditions of the sale, plaasa rafer to the link provided in our Bank's! Secured Craditor's wabsile, e,
wiw kvb oo ind/Property Under &uclion and alse at the web porial hitps /BankAuctions.IMN of our e-auction service provider
W/s. 4Closure.

Prior Encumbrance —NIL (Brought o the knowiedge of Bank)

Statutory 15 day's Nolice under Rule B(G) along with rule 3(1) of the SARFAESI Act, 2002

The bormower/s and guarankon's are hereby notified to pay the dues as mentioned above along with up to daté interest and ancillary

expenses before the date of e-Auction, failng which the Schedule properly will be auctonedisold and balance duss, Fany, will bs
racoverad with interast and cost

Place : Delhi
Date : 13.06.2024

Madal Bank accouwnt Mama

Sdi- FOR THE KARUR VYSYA BANK LTD
CHIEF MANAGER & AUTHORISED OFFICER

Property is Freehold and Residential M.C.L. Mo, B-18-3722. measuring 250 sq. yards comprsed in Khasra Mo, T47/6-7 Khata Mo
125137, Jamaband Yaar 1998-80, situated in the Villags “Taral Burrah® Locality known as *lawahar Nagar, Model Town Road®. Distrct
and Tehsil Ludhiana registerad vide Sate Dead Bearing Vasika Mumber 8330 dated 20.10.2000_ Afso known as House No. B 18, 3722
Jawahar Magar, Model Town Road, Ludhiang-141007, Owmer Smi. Rajni Junsia Wio Ashok Kumar, Boundares: East Road, West
Howse of Davinder Singh, North: Owner Grewal, South-House of Darshan Singh.

FEDERAL BANK LTD.
V/S
SH. NIRMAL KUMAR & ANR.
1. SH.NIRMALKUMAR
5/0 SH.SUBEDAR

R/o:H.Ne.327, Khaduva, Tehsil Malihabad,
Distt.- Lucknow, Uttar Pradesh - 226102.
2, SMT. KASUMWATI
W/o0 SH.NIRMAL KUMAR
R/o:H.No.327, Khaduva, Tehsil Malihabad,
Distt.- Lucknow, Uttar Pradesh - 226102.
In the above noted application, you are required to file reply in paper book
form in two sets along with documents and affidavits (if any) personally or
through your duly authorized agent or legal practitioner in this Tribunal,
after serving copy of the same on the applicant or his counsel | duly
authorized agent after publication of the summons and thereafter to appear
before the Tribunal on 16/07/2024 at 10:30 AM. failing which the
application shall be heard and decided in your absence.
REGISTRAR,
COURT Debts Recovery Tribunal Lucknow

The above name borrower and their gearantors and mortgagors are hereby called upon fo make paymend of outstanding amount within

&0 days from the date of publication of this notice fafing which further sleps will be taken after expiry of 60 days under sub-secton (4) of
Seclion 13of SARFAESI Act, 2002

Authorised Officer

Edelweiss Asset Reconstruction Company Lid,

[Acting in capacity as & frustes of EARC Trust- SC 420)

Date; 13.06.2024
Place: Ludhiana {Punjab)

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S INTERNATIONAL PRINT-0-PAC LIMITED
RELEVANT PARTICULARS

M/S INTERNATIONAL PRINT-O-PAC LIMITED

1. | Name of corporate debtor

ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.
Tel:044-42124493

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are hereby notified that
public auction of the gold ornaments pledged in the below accounts is
proposed to be conducted at the following branches on 26/06/2024 from 10.00
am onwards. The auction is of the gold ornaments of defaulted customers who
have failed to make payment of their loan amount despite being notified by
registered letters. Unauctioned items shall be auctioned on any other days
without any further notice. Change in venue or date if any) will be displayed at
the auction centre and on the company website. The details given below are in
the order of Branch Name, Loan Number.

List of Pledges:-

UTTAR PRADESH,AZAMGARH,JIYANPUR GL,329880700000516,Phoolpur-GL,327
700700000814, THEKMA-GL,327620700000862,GONDA,TARABGANJ GL,3287707
00000639,0682,0689, GORAKPUR,KAURIRAM-GL,328360700000470,0478,328360
730001905,PRATAPGARH,DHAKHWA-GL,328120700000863,0903,SULTANPUR,
KADIPUR-GL,327630700002054,LAMBUA GL,328680700001052,

Persons wishing to participate in the above auction shall comply with the
following:-

Interested Bidders should submit Rs. 10,000/- as EMD (refundable to
unsuccessful bidders) by way of Cash on the same day of auction. Bidders
should carry valid ID card/PAN card. For more details, please contact
9542500664

Authorised officer
Asirvad Micro Finance Ltd

GRIHUM HOUSING FINANCE LIMITED

2. | Date of incorporation of corporate debtor | 11th December, 1981

3. | Authority under which corporate debtor is{ Ministry of Corporate Affairs, ROC - Delhi
incorporated / registered

4. [Corporate Identity No. / Limited Liability | CIN:- U22219DL1981PLC012808

Identification No. of corporate debtor

5. |Address of the registered office and
principal office (if any) of corporate debtor

Regd. Off. Address :- E-227, Basement, East Of
Kailash, South Delhi, New Delhi, Delhi, India, 110065
Works: C4 TO C11, Hosiery Complex, Phase |l
Extension, Noida, Gautam Budh Nagar-201305 UP

6. |Insolvency commencement date in
respect of corporate debtor

11th June,2024. (NCLT, New Delhi Bench-lil passed original
Order dated 11th June 2024, vide C.P No (IB)-22/ND/2024)
for inimation of CIRP in case of Corporate Debtor

7.|Estimated date of closure of insolvency |8th December, 2024 (180th Days From the date
resolution process of commencement of Insolvency)

8.[Name and registration number of the MUKESHKUMAR GROVER
insolvency professional acting as interim|REG. NO:-
resolution professional IBBI/IPA-001/IP-P00383/2017-18/10640

9.|Address and e-mail of the interim|102, B-3 PRERNA COMPLEX SHUBHASH
resolution professional, as registered with |CHOWK LAXMINAGAR, DELHI-110092.
the Board mukesh@mjra.co.in

10 Address and e-mail to be used for 102, B-3 PRERNA COMPLEX SHUBHASH
| correspondence with the interim CHOWKLAXMINAGAR, DELHI-110092.
resolution professional cirp.printopack@gmail.com

—_

11| Last date for submission of claims 25th day of June, 2024 (14 day from the date of order )

12|Classes of creditors, if any, under clause(b)| Not Applicable.
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional

13|Names of Insolvency Professionals identified to. Not Applicable.
act as Authorised Representative of creditors in
a class (Three names for each class)

(a) Relevant Forms and (i) Are Available at :- https://ibbi.gov.in/home/downloads
(ii) Physical Address : Same as mentioned in point 10, andj
(b)Details of authorized representatives | (i) Email IRP at : cirp.printopack@gmail.com

are available: Not Applicable

1

SN

FORTHEATTENTION OF THE CREDITOR OF M/S INTERNATIONAL PRINT-O-PAC LIMITED
Notice is hereby given that the National Company Law Tribunal, (New Delhi Bench-lll) has ordered the
commencement of Corporate insolvency resolution process of Corporate Debtor Namely Mis
INTERNATIONAL PRINT-O-PAC LIMITED vide Order No. CP. No. (IB)- 22(ND)/2024 dated 11th June, 2024)
The creditors of M/s INTERNATIONAL PRINT-O-PAC LIMITED are hereby called upon to submit their
claims with proof on or before 25th June, 2024 to the Interim Resolution Professional at the address
mentioned against entry No. 10 above.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person by post or by electronic means.

A Financial Creditors belonging to a class, listed against the entry No.12 shall indicate its choice of
authorized representative from among the three insolvency professional listed against entry No.13 to
act as authorized representative of class [None at present] in Form CA. The claims denominated in
foreign currency shall be valued in Indian Currency at the official exchange rate as on the insolvency
commencement date. Submission of false or misleading proofs of claim shall attract penalties.

Sd /- Mukesh Kumar Grover

(Interim Resolution Professional

In the matter of M/s INTERNATIONAL PRINT-O-PAC LIMITED
REG. NO:- IBBI/IPA-001/IP-P00383/2017-18/10640

Date :June 13, 2024
Place:- New Delhi

Registered Office: 602, 6th FLOOR, ZERO ONE IT PARK, SR. No. 79/1, GHORPADI, MUNDHWA
ROAD, PUNE - 411036. Branch Off Unit: 1st Floor, Satya Business Park, 1, Nawal Kishore Road,

E-AUCTION - SALE NOTICE

Sale of secured immovable asset

<
(FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD) | Hazratganj, Lucknow, Pin- 226001.

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act”) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (formerly known as
Poonawalla Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited and originally
incorporated with name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the “Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in
exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act.

The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on the date as mentioned in Coloumn (J) through E-Auction. It is hereby informed to General public that we are going to conduct
public through E-Auction platform provided at the website: https://www.bankeauctions.com. For detailed T&Cs of sale, please refer to link provided in GHFL’s/Secured Creditor’s website i.e. www.grihumhousing.com

under SARFAESI Act

. Nature of EMD EMD Propert Date and Known
Sl. Proposal No. Demand Notice Date and . perty
No. Custon?er Name {A} Outstanding Amount{B} Possession Description of Property {D} Er?ts::r{vEe} (10% of RP) | Submission Ing&m{(le_ln}tal Inspection | time of %rg::rT ggasn:: Té
{C} {F} date {G} Date & Time{l}j Auction {J}| ~any {K}
1 |LOAN NO. Notice date: 07/02/2024 All That Pice & Parcel Of Arazi No 376mi Mauza . Rs T
HF/0055/H/21/100291 Total Dues: Rs.1104659.30/- (Rupees Gangapur Pargana Kaswar Sarkari Tehsil Rajatalab 8.00.000/- 80.000/-
JYOTI KUMARI Eleven Lakh Four Thousand Six Hun-| ppysical | District Varanasi Adm. 1700.Sq.Ft. Om Ambike e e 20/06/2024 0 00g). | 22/06/2024 | 29/062024 NIL
(BORROWER) dred FiftyNine Paise ThirtyTwo Only) Aashram Pin Code- 221311 Bounded By:- East:- | (Rupees Eight | (RupeesEighty | Before5 | ™ (11AM - 4PM) | (11 AM- 2PM)
SHRAVAN KUMAR payable as on 07/02/2024 along with Vacant Plot, West:- Road 12 Feet, North:- Vacant |  Lakh Only) Thousand Only) PM
(CO BORROWER) interest @17% p.a. till the realization Plot, South:- Vacant Plot
2 [LOAN NO. LAP06 Notice date: 07/03/2024 All That Pice & Parcel Of House Nagarpalika No Rs. 21,78,750/- Rs. 2,17,875/-
55200000005015802 Total Dues: Rs. 1569283/- ( Rupees 21/177(12) At Measuring— Total Area -458 Sq.Ft. Sit-| (Rupees Twenty- | (Rupees Two Lakh
MOHD IMRAN BEG  [Fifeen Lakh Sixy Nine Thousand Two | Physical | uated AtMohalla - Pathani Tola Pargana &Tehsi One Lak Sev- | Seventeen | quee o | 10,0000 | /1att gomn| it 2om| M-
(BORROWER) Hundred Eighty Three Only) payable as Biswan Distt Sitapur, There On Bounded As Bast-| enty-Eight | 1y cand Eight
gnty 'y .p y House Of Mubeen Khan,West:-Sadak Poster| Thousand Seven 9 PM
RAVISH FATHMA on 07/03/?024 aloqg VYIth interest @ Chourahe To Chote Chourahe,North:-House Of| Hundred Fifty Hunqred Seventy
(CO BORROWER) 17% p.a. till the realization. Seller,Sout:-House Of Mubeen Khan ; Only) Five Only)

Date: 13.06.2024, Place: Uttar Pradesh

The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy
himself/herself/itself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder.
The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon
Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com. Contact Person —Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222. Please note that Prospective bidders may avail
online training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “Grihum Housing Finance Ltd”, Bank-ICICI BANK
LTD. Account No-000651000460 and IFSC Code- ICIC0000006, 20, R. N. Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank on or before the dates as mentioned in coloumn (G) and register their name at
https://lwww.bankeauctions.com and get user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of
the following documents uploaded, e-mail and sent self-attested hard copy at Address: 1st Floor, Satya Business Park, 1, Nawal Kishore Road, Hazratganj, Lucknow, Pin- 226001 Mobile no. +91 9567626050 e-mail ID rahul.r1 @grihum-
housing.com. For further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.

This notice should also be considered as 15/ 30 days’ notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002

Sd/- Authorised Officer, Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd)

financialexp.epaptin

New Delhi
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FINANCIAL EXPRESS

THURSDAY, JUNE 13, 2024

‘ CIN : U65900DL2020PLC366027

PN SHIVALIK SMALL FINANCE BANK LTD.

Registered Office : 501, Salcon Aurum, Jasola District Centre, New Delhi - 110025

AUCTION NOTICE

The following besrowers of Shivalk Small Finance Bank Lid. ara heraby informed that Gold Loands availed by them from the Bank have not been adusted by
Ihetn despits vanous demands and nolices including indivdual nofices issued by Tha Bank. Al bomaowers are heretby informed that # has been decided {0
auchon the Gold armaments kepl as security wilth the Bank and accordingly 27.06.2024 has been fixed a5 the dale of auction al 03:00 pm in 1he branch
promisas from whera the loan was avaied. All, Including the borowers, account halders and pubic at large can participate in this auction on as per the farms

THE

DAILY.

DAILY

HOTEL KANPLIR NAGAR UTTAR PRADESH
80N

and condricns of auction,
Branch | AccountMo. | ActtHolder | Father's! Address | Acopening |  Payofi
nam | Spouse Name | Dake
GHAZASBAD | 101542512182( TAPAS SHARMA | S0 AP SHARMA 50 71 NAUGHARA OPP GYAN VAISHNO | 19082023 | 32,368 82 ot ety g

P e -

I i | Rl e ey, e S e

Auction date is 27.06.2024 @ 03:00 pm
The Bank reserves the right to defete any account from the awction or cancel the auction without any prior nofice,

ALAMBAGH | 102342510110 ROHIT KUMAR. | S/0 MITHILESH UPHAR - 202,UDYAN - 2, ELDECO COLONY | 05272023 | 15596363
NEARP G| UTRATHIA LUCKNCHW UTTAR |
PRADESH 226025 |
ALAMBAGH [ 102342510113 DEEPHKA | 50 DHARMDEY B-15 FOS.JANHV| ENCLAVE AVADH VIHAR | 08122023 | 62,010.64
TRIPATHI TRIPATHE YOINA  LUCKNOW UTTAR PRADESH |
226002

Authorised Officer, Shivalik Small Finance Bank Lid.

SFINANCIAL EXPRESS
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g'%tl?réfa? &5 Indian Bank

SHTETETS ALLAHABAD

STRESSED ASSET MANAGEMENT BRANCH,
I"Floor, Main Branch Bldg, Hazratgan], Lucknow-226001, Phone No. 0522- 2288988

APPENDIX- IV-A” [See proviso to rule 8 (6)]
Sale notice for sale of immovable properties

E-ﬂuntinn Sale Motice for Sale of Immovable A55E|-t5 under the Eenuritis.atinn and Reconstruction

ﬂf 'thu_ﬁ_t:suﬂﬂ_lm-:ma.LLEninrr;ﬁmuH.Rulﬂa,jﬂﬂz

Nofice is hereby given tothe public in genergl and in particular o the Borrower (3) and Guarantor [5) that the below desorbed mmovable
properly morgagedicharged to the Secured Creditor, the Symbolic possession of which has been taken by the Authorsed Cfficer of
Indian Bank, SAMY branch Lucknow, Secunsd Credilor, will be sold on “As is where 15, "As 15 whal is”, and “Whalever there is™ on
072024, Tor recovery of Rs. 57,29,042)- (Rupees Fifty Seven Lakh Twenty Nine Thousand & Forty Two only) as on10/07 /2018 due
to the Indlan Bank, SAMY branch Lucknow, Secured Creditor, from:- 1. M's HNH Globals Pvt. Ltd, (Borrower) through its
Directors SriNadeem Akhtar 5/o Mohd, Akhtar Siddigu & Smit, Hina Kaiser Siddiqul Wo Sri Nadeem Akhtar, 2, Sri Nadeem Akhtar
/o Mohd, Akhtar Siddigui (Director | Mortgagor) 3. Smt. Hina Kaiser Siddigui Wio Sri Nadeem Akhtar (Director ! Morigagor) 4. Sri
Mahipal Singh (Guarantor)

The 5pe1::iﬁ|:: details of the property infended fo be broughito sale through e-auction mode are enumerated below:

Allthat part & parcel-::an.aiH-:u Sun s-munu floor of Shivam Palace = 1, Near Polytechnic Chauraha, Secter = 7, Indira Nagar, Lucknow,
ared = 103 402 sq. mL in joint names of 3 Nadesm Akhtar & Smi Hina Kaisar Siddiqu Bounded by: East Flai No 1, West: Stay Land
Norih: Passage & Stairs, South: EncroachmentArea

bH - Ragd. ffice: 3 Flogr, Astricsh Shawan, 2. K5 Marg Mew Delai- 08001, Ph - 071-253871T1, 257172, 23095414, Websle - wme pribhatsing com
@ Pn e § Branch Office: Plot I'-du. T-EIG «212. and TC/GS/S, Office Number -307 & 308, 3rd Floor, Commercial
Complex, CYBER HEIGHTS, Yibhuti Hhand. Gomti Nagar, Lucknow 226010, Uttar Pradesh.

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Wharaas the undersigned being the Authorised Officer of the PHE Housing Finance Ltd. under the Securitisation and Reconstruction of
Financial Assets & in compllance of Rule (1) of Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under
section 13{12} read with Rule 3 of the Sacurity Interest {Enforcement} Rules 2002, ssiad demand noticels on tha date mantionad against each
accaunt caling upon tha respactive DaMawen's i repay the amounl rnl..l*lr:-“nz.faga nzt gach account within B0 days from e date I:!HLIIJD..IS'L'
daie of receipt of tha said nodices

The borrawer's having faded to regay the amownt, aolica is hareby given b the bomower's and the public in general thal (he urdersigned has aken
possession of the propetyies descrited herain below in exercize powers conferred on kimfher under Section 13(4) of the said Act read with Rule & of
tha sad Hules an the dates mentioned agamst each acoounl,

Thebesower's In paricufarand the pubilic in general & hereby cautioned ngt o deai with the propertyhes and any dealing with te properiyies wil ba
subject iz the chenge of PNE Housing Finance Lid., for the amount end intersst ihereon as perlosn agreement, The barrowers! attention is invited
fo provisions of Sub-section (B} of Section13 of the Act, in respect of time available, to redesm the secured assets.

Finance: Limited

M] (; SMFG INDIA CREDIT COMPANY LIMITED

(formerly Fullerton India Credit Company Limited)

Corparate Office: 10th Aoor Ofice Mo, 100,102 & 103, 2 Korth Awenus, Maker Maaty
Bandra Kima Gomples, Basdrd (£}, Mombal - 460051

POSSESSION NOTICE (For Immovable Property)

(Under Rule B (1) of the Security Interest (Enforcement) Rules, 2002)
Whearaas the undersigned being the authorized officer of SMFG India Credit Company
Limited (Formerly Fullerlon India Credit Company Limited), Having 165 registered
office at Megh Towers, 3rd Floor, OId Mo, 307, New No. 165, Poonamalles High Road
Maduravoyal, Chennal, Tamil Nadu-6000%95 and corporate office at Floor 5 & &, B Wing,
suprame IT Park, Supreme City, Bahind Lake Castle, Powai. Mumbai 400078, under
securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (54 of 2002),-and in exercise of powers conferred under Section 13
(12) read with Rule 3 of the Sacurity Intarast (Enforcement) Rules, 2002 issued Demand
Motice dated 15-03-2024 calling upon the borrower(s) (1) Sanjay (2) Mamta Taluja (3)
Prayag Marketing Through its Proprietor under loan account number (s)
#212720910766179 to repay the amount mentioned in the notice being Rs.
29.56,578/- (Rupees Twenly-Nine Lakh Fifty Six Thousand Five Hundred and
aeventy Eight Only) within 60 days from the date of receipt ofthe said notice.

The Borrower(s) having failed 1o repay the amount, notice i5 hareby given to the
borrowar(s) and the public in general that undersignad has taken possession of Lhe
property descrnbed herein below in exercise of powers conferred on him undar sub
saction (4} of section 13 of the Act read with Bule 8 of the Security Interest
(Enforcamant) Rules, 2002 an this 11th Day ol June inthe year 2024,

The borrower in particular and the public in general ars hereby caufioned not to deal with
the property and any dealings with the proparty will ba subject to the Charge of SMFG
India Cradit Company Limited {Farmarty Fullerton India Credit Company Limited) for an
amount of Rs. 29,56,578/- (Rupees Twenty-Mine Lakh Fifty Six Thousand Five
Hundred and Seventy Eight Only) andinteresithereon

The borrowar's attention is invited to provisions of sub-saction (8) of section 1.3 of the
Act, inrespect of time avadabla, o redeam the secured assets.

Description 01 Immovable Property; OWMER OF THE PROPERTY - SMT. MAMTA
TALLJAW/0 SANJAY TALUJA

ALL THAT PROPERTY PIECE AND PARCEL OF PROPERTY RESIDEMTIAL HOUSE
COMPRISED IN KHEWAT NO. 72 MIN. KHATONI NO. 235 MIN. KHASRA NO. 44,201
RAKBA 5 KANAL 2 MARLE KA 6102 SHARE I.E. 0 KANAL 6 MARLE AND KHEWAT NO.
72 MIN KHATONI NO. 235 MIN MURABA NO. 25 KHASRA NO. 14/2 (0-B) 17/1 {0-8)
24/2 (0-8) AND MURABA ND- 35 KHASRA MO 4,2 {0-8) 7/1 (0-B),14/2 (0-8) 17/1 (0-8)
24/2 |0-8), MURABA N-43 KHASRA MO 4/2 (0-8)7,/1(0-8) 14/2 (0-8) RAKBA KAMA.J
MARLA AND KHASRA NO. 15/1 (0-8) KITTE 12 RAKBA 4 KANAL T MARLE ITS 7/87
SHARE 1E. 0 KANAL 7 MARLE TOTAL RAKBA 13 THROUGH MUTATION NO-1658
SITUATED IN RAKBA BADTOLI TEHSIL LADWA AND DISTRICT KURUKSHETRA
MEASURING RAKBA 0 KAMAL 13 MARLE 0 SARSAI. BOUNDED BY BOUNDARIES AS
UNDER: EAST - 55 FTS. NIRMAL SINGH, WEST - 55 FTS. RANJEET SINGH, NORTH -
G4 FTS. RASTA SAREAAM, SOUTH - 64 FTS. HOUSE OF HAVAB SINGH.

3 Lisan Marmi of the Demand A Dats of Description Of The > - -
Mo| Account BorroweniCo- Notice nm::;:g;m Possession Praperty Martgaged Place: Kurukshetra Date; 13.06.2024 S0y-, Authonsad Officar,

Ho. Borower/Guarantor]  Date Taken SMFG India Cradit Company Limited (formerly Fullerton India Credit Co. Ltd )
1. 10 Robias Projects | 05-06-2018 | Rz, 63,04, 564,30 | 07-06-2024 | Property Address: All fhat Residential Flat Mo, 1304 in Black E

GT0002TYT | Limited [Physical] | messuring 11966 Sg Meters (Super Area) on 13 ih Floor in
B.O.: busdding Known as "Plumeria Homes™ 35uated at Plot Mo, I0G
Luckmnow =33, Vibhuti Khand, Gomti Nagar, Lucknow, U.P. - 226010

PLACE:- LUCKNOW, DATE:- 12.06.2024 AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD.

ée Edelweiss

F'LLI"""J =T RLICTIOMN

Edelweiss Asset Reconstruction Company Ltd., Regd. Office: Edelweiss House, Off. C5T Road, Kalina, Mumbai 400098 &
Corporate Office at: Edelweiss House, Windsor Lane, Kolivery Village, MMRDA Area, Kalina, Bandra East, Mumbai-400098
Notice under Section 13(2) of the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (“the Act”)

Molice s haretvy given 1o the borrower | martgagors | guarantors, who have defaulted in the repayment of principal and inferest of loan
facility obtained by them from the Bank and whose loan account has been clazsified as Mon-Parforming Assets (NPA) on 06.08.2021.
The notices were issued by Edelweiss Asset Reconstruction Company Ltd. {Acting in capacity as a trustee of Edelweiss ARC
Trust- SC 420) vide Assignment Agreement dated 30th December, 2021 and in exarcise of power confarred under Section 13(2) of
aecuritisafion and Reconstruckion of Financial Asseis and Enforcement of Security Interast, 2002 (SARFAES! Act) on their [ast known
addressas calling upon and demanding from them to repay the entire outstanding, However, few of the notice(s) have retumned un-
served and as such they are hereby informed by way of this public notice.

FORM NO.5
DEBTS RECOVERY TRIBUNAL

600,/ 1, University Road Near Hanuman Setu Mandir, Lucknow, U.P.

SUMMONS FOR FILING OF REPLY & APPEARANCE BY
PUEBLICATION
0.A. No. 189 of 2024

Borrower | Co-Borrawer [ Date of Date of Outstanding
Mortgagor NPA 13{2) Amount/ Due date

R Coda
Bank Website | E-auction Website ihi&nﬁgﬂﬂmwj Propery Location Video of Property E'F'lrﬁgftj?f
B
%
Encumbrancas on proparty Mot Known
Heserve Price Rs. 44 &5 O000-
EMD Amount Fs. 4,44 500/
Bid incremental amount Rs. 25000/
Ciate and fime of e-guction at the platform of e-auction Service Date: 04/072024
Provider- https./'www.msicecommerce.com/auctionhomeibapi Time ; 11.00 AM to 04.00 PM
Property 1D No, IDIBE423202101

Bidders are sdvised to visit the websiie (www. msicecommerce comisuctionhomelibapl) of our e auction service provider MSTC Ltd
i participate in online bid. For Technical Assistance Fiease call MSTC HELPDESK No, 033-2340002 002340002 1/234 00022 and offwer
r-plp Iim=,l nurrherr. availablz in EFF o] |:|r|;|'.- iars hEI|:| dF"-'uk Fnr Heglﬁtrsﬂicn 5rahr;| with MSTC Lid, please contact
Fur;r-:perl',' I:|E|:dl|5 arld phntcgraph af Ihe ':nr-.':nperl,l and an.{tr:-n lerms anl:l conditions "'!-E::'I'EE -.l|~_-.|l https:ifibapi.in and for clarfications
reelabad to this portal, please contact halp lina rumber "1B001 025026 and T11-4 11061371,

Bidders are advisad to use Property |D Number mantionad above while searching for the properdy in the wabsite with https:Jlibapi.in

and wWww.mslcecommerce. com ;
Date :11.06.2024  Place : Lucknow Authorised Officer

i. M/s Dewan Chand Krishan Lal & Co. (Borrower) through #s|ge ng 2021 07.06.2024 Rs. 4.65,16,532.70 (Rupees Four
Proprietor Ashok Kumar Juneja 3722, Model Town Road Dppnsitel : Crore Sikty Five Lakhs Sldeen
Chhabra Hospital, Ludhiana-141001, 2, Mr. Ashok Kumar Junefa (Co-Borrower) Sio Krishan|Thousand Five Hundred Thirty
Lal Juneja House No, 164, B Block Bha: Randhir Singh Magar (B.R.S. Nagar) Ludhiana-141012 Twuo and Sevenly Paisa Only) a5
Also at: 67, Moh Sagnl Isher Singh Nagar, Ludhians-141002, 3, Mrs. Rajni Junejajon 31.03.2024 and further interest
(Mortgagor/Co-Borrower) Wio Ashok Kumar Juneja House Mo, 164, B Block Bhai Randherjand any other expenses/costs
Singh Nagar (B.R.5. Nagar) Ludhiana-141012, 4. Mr. Sahil Juneja (Co-Borrower) Sio Ashok|incumad post issuance of this
Juneja, House No. 164, B Block Bhai Randhir Singh Nagar (B.R.5. Nagar) Ludhiana-141012. nofice w.e.f 01.04, 3024

Details of Secured Assets;

Schedule of Property

| Asset Recovery Branch, No.6, 3rd Floor, Opp: Metro Pillar No: 80,
Pusa Road, Karal Bagh, New Delhi - 110 005
Mnh: 7823919520 Ph-011-33008283 | Email : arbdelhi@kvbmail.com

T Y—
TION NOTICE E-AUCTION ON 05.07.2024
PUBLIC NOTICE FOR SALE OF IMMOVABLE PROPERTIES UNDER SARFAESI ACT, 2002

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interast Act. 2002 read with proviso to Rule 8 (6) along with rule 9{1) of the Securily Interast
(Enforcement] Rules, 2002.

Meotice is herety given to the public i general and in parbcular to the Borower (s) and Guarantor (5} thal the below described immaovable
properly martgaged 1o the Sacured Craditor, Tha Karur Vysya Bank Lid, possession has bean taken by the Authosised Officer of The
Karur Vysya Bank Ltd., Secured Credifor, will be 2cld on “As is where is", “As iz what is", “without recourse”, and “Whatever there
is" and "Without recourse" as pergiven deiails below

S.| Nameof |Lending Location of Nature of | Reserve Price | EMD amount| Contact person
No.| Borrower | Branch property property (inRs.) {inRs.) I Ph.No. | Email
1| Mis Jai Shiv | Lucknow | Flat bearing No: 1004, 10th | Residential | 86,795,000 870,000 Mr. Himanghu
Shakh Branch Floor, Chelses Tower, Umex Flal Ranjan
Dweallings Pvi. Hueights, Plot No: TC'G-212 and 7646680
Lid, TC/GE-55, Vibhuti Khand, Gomti himanshuranjan
Nagar, Lucknow - 226011 @kvbmail.com
2| M Arind | Lucknow Mumnicipal address H Mo- Rezidential | 61,00,000 G,10,000 Mr. Hmanshu
Kurmar Pathak | Branch | 6321112, Kamta, Karnla Mehr House Ranjan
Mapgar, Luckmow- 226016 ’?E:-E{HEEE[I
measuring 1425.00 sq. ft hirnanshuranjan
Ekvbmail. com
3 Mz, Ra Lucknow | Freetold residential plot no, 8- | Reskdenlial | 89,70,000.00 | B 37 000.00 Mr, Himanshu
Construction | Branch 1486, Mayur Vihar Yojna, Plot Eanjan
Mis Yug Kharagpur Fangi Nagar, Indera TTER0A5630
Charilable Magar, Lucknow, Utlar Pradesh himanshuranjan
Trust measuring 277.83 sq. mir @kvbmail.com
4 | Ms Jai | Lucknow | Property bearing No: 1328 K. | Residenlial | 56.75,000 5,70,000 Mr. Himanshu
Azspciates | Branch Kabir Marg, Clay Square, Ranjan
Hussaingan), Lucknow 220001 _T"?'E-Er EEE!:I
approximately admeasuring himanshuranjan
672 sq, fi @kvbmail. com

Details of borrowers: SL.Nos. 1: Lucknow Branch, Name of Borrower =Mz Jai Shiv Shakli Cwellings Pyt Lid, hawving registered office
al D-2{75, Viral Knand, Gomti Nagar, Lucknow — 226010 and guarantors {1) Shri Manish Kurnar Singh, 5/ Shri Ramesh Kumar Singh,
Fial No: 1004, Chelses Tower, Omaex Heights, Vibhuti Khand, Goméi Nagar, Lucknow — 226010 {2) Mr Sushil Kumar Singh, Sfo Shri
Ramesh Kumar Singh, Rio, D-275, Virat Khand, Gomd Nagar, Lucknow = 226010, The Total dus: Az on 31.05.2024 2 B=.67 12, 115.07
(Rupees Sixty Seven Lakh Twelve Thousand One Hundred Fifteen and Paisa Seven Only) with further interest, Costs, olher charges and
expenses therson,

51 Nos.2: Lucknow Branch Name of Borrower — Mis. Arvind Kumar Pathak, having regd. office at B-36, Harihar Nagar, Near Pani
a0, Lucknow- 226016, LHiar Pradesh. The Total due: As on 31.05.2024 s Rs. 51,92.556.75 (Rupees Fifty One Lakh MNinety Two
Thousand Five Hundred Fifty Sixand Palsa Sevanty Five only) with furthes interest, Costs, other charges and expenses thereon.

SlL.MNos 3(1)- Lucknow Branch Mame of Bomower- Ws Rai Construection, Per Prop: Mr. Marendra Rai, 114, Mall Avenue Hazralgan]
Lucknow-226001. The Total due: As on 31,05.2024 is Rs.92 37 92626 (Rupees Ninely Two Lakhs Thirly Seven Thousand MNine
Hundred Twenty Sixand Paisa Twenty Six Only) with further interest, Costs, other charges and expenses theraon,

3(2)-Lucknow Branch Mame of Borrower- Mis Yug Charitable Trust Per trustees, Shn Narendra Rai and Sha Naveen Rai, 1-A, Mall
Avenue, Hazaral Ganj, Lucknow = 226 007 The Total due: As on 31.05.2024 is Rs.19 39 33221 |Rupees Mineteen Lakh Thirty Mime
Thousand Nina Hundred Eighty Two and Paisa Tweaty One Only) with further intarest, Costs, other changes and expensas thaneon
SLMNos. 4: Lucknow Branch Name of Borrower = (1] s, Jai Associates Per Prop - Mr Anshuman Pandey, 1328 K, Rabir Mang, Clay
Square, Lucknow 226001, {2) Shri Atul Pandey, 5/0 Late Jai Prakash Narain Pandey, 13(28K, Kabir Marg, Clay Square, Lucknow —
226001, (3) Smt Kusum Lata Pandey, Wi, Late Jal Prakash Marain Pandey, 13/28K, Kabir Marg, Clay Square, Lucknow —226 001, {4)
ahri Late Jai Prakash Marain Pandey, Sfo. Shri Manohar Lal Pandey, {3ince deceazed represented by Moz, 2 and 3 of vou being legal
hiers), The Total due As on 31.01.2024 is Rs.48,66,696.71 (Rupees Forty Eight Lakh Sixty Six Thousand 5ix Hundred Ninety Six
and Paisa Seventy One Only) with further interest, Costs, other changes and expenses thereon

Mortgage Assets: S1.No. 1: Enbire residential kat bearing No: 1004, 10th Floor, Chelsea Towsr, Omex Heights, Piol No: TCIG-2/2 and
TCG-505, Vibhuli Khand, Gombi Magar, Lucknow = 226010 and bounded on: Morth : Open to sky South : Open to Sky East : Comidor
West : Dpen lo sky

Reserve Price—Rs. B6,79,000.00 EMD - Rs.8,70,000.00

SL.MNo. 2: Residential House on Piot no 112 on the part of Khasra Mo- 256, Village Kamia | Lucknow- 227 105 [Municipa! address H No-
6321112, Kamia, Kamla Nehru Magar, Lucknow- 226 016 - measuring 1425.00 sq. Tt, standing in the name of Mes. Malti Pathak Wia hr
Dharmaiama Pathak and bounded as follows ; East: 20 Flwide Foad West : Plot no =101 on Khasra No. 256 North ; 20 Ft wide Rosd
South : Housa on Plot No- 113 on Khasra Mo 256

Reserve Price-Rs.61,00, 00000 EMD - Rs.6,10,000.00

5. No. 3 ; Freehold residential piot no. B-146, Mayur \ihar Yojna, Kharagpur Fanidi Nagar, Indira Nagar, Lucknow, Uttar Pradesh
measuring 27788 sg. mir.standing in the name of Mrs, Meeen Rai and bounded as follows : East: 25t wide road Wast : Plotno. 145
North : Plat no. 147 South ; 251, wide road

Reserve Price- Rs, 89,70,000.00 EMD- Rs.B37,000.00

8L No.4 : Propery bearing No: 13728 K. Kabir Marg, Clay Square, Hussaingan], Lucknow - 220 001 approximately admeaswning 672 59
fi, bounded by North ; Gali South : Hous= of MrAshish East : Road West ;: House of MrF N Chaturvedi

Reserve Price- Rs.56,75,000.00 EMD - Rs.5,70,000.00

Inspaction of the Assat Allworking Days — From 13.06.2024 to 03.07.2024 between 11.00 AM to 5.00 PM

Last date and time for submitiing | Date: 04.07,2024

online Tender & Application Forms | Time: by 5 pm

Date and Time of E-Auction The E-Auction will take place through portalon 05.07.2024 between 11,00 AM to 11,30 AM with
unlimited extensions of S minutes eachtill sale is concluded,

The Karur Vysya Bank Ltd, Central office in favour of above accounts
AccountMNo:1101351000000973, IFSC Code :KVELOOD1101.

Contact Person & Phoné No &g menlioned above
For detailed ferms and conditions of the sale, please refer to ihe link provided in our Bank's! Secured Credilor's wabsite, i.e.
www.kvb.co.in/Property Under Auction and also at the web portal hitps://BankAuctions. IN of our & auction service provider

M/s. 4Closure.
Prior Encumbranca =HIL (Brought 1o tn-:- kn:u.\fe-:lquz of Bank)

Modal Bank accowent Mame

The borrower/s and ¢ guarant-:;-rl'ﬁ are hErel:J;' notfied to pay the -::Jues as mentaned above along with up to date interast and aneillary
expensas bafone the date of e-Auction, faling which the Schedule propary will be auctionadisold and balance dues, (f any, will b
recovered withinterest and cost

Place : Dalhi Sdi- FOR THE KARUR VYSYA BANK LTD

Properly is Frashald and Residential M.C.L. No, B-18-3722, measuring 250 . yards compasad in Khasra Mo, 747/6-7 Khata No
1251137, Jamabandi Year 1998-99, situatad in the Village "Taraf Burrah® Locality knowmas " tawahar Nagar, Model Town Road®, Distrct
and Tehsil Ludhiana registered vide Sabe Deed Beaning Vasika Mumber 3530 dated 20.10.2000, Alse ¥nown a3 House Mo, BB, 3722
Jawahar Nagar, Model Town Road, Ludhiana-141007, Crner Smi. Rajni Junsga Wio Ashok Bumar. Boundanes: East Road, Wesl
House of Davinder Singh, Morth; Owner Grewal, South- Houseof Darshan Singh.

Date: 10/06/2024
FEDERAL BANK LTD,
V/S
SH. NIRMAL KUMAR & ANR.
1. SH.NIRMALKUMAR
5/0 5H.SUBEDAR

R/0:H.No.327, Khaduya, Tehsil Malihabad,
Distt.- Lucknow, Uttar Pradesh- 226102,
2. SMT. KASUMWATI
W/o0 SH. NIRMAL KUMAR
R/0: H.No.327, Khaduva, Tehsil Malihabad,
Distt.- Lucknow, Uttar Pradesh-226102,
In the above noted application, you are required to file reply in paper book
form in two sets along with documents and affidavits (if any) personally or
through your duly authorized agent or legal practiioner in this Tribunal,
after serving copy of the same on the applicant or his counsel [ duly
authorized agent after publication of the summons and thereafter to appear
before the Tribunal on 16/07/2024 at 10:30 A.M. failing which the
application shall be heard and decided in your absence.
REGISTRAR,
COURT Debts Recovery Tribunal Lucknow

The above name borrower and their guarantors and mortgagars are hereby called upon fo make payment of outstanding amaound withen
&0 days from the date of publication of this nodice fasing which further steps will be taken after expiry of 60 days under sub-section (4) of
Seclion 130f SARFAES] Act, 2002

Authorised Officer

Date: 13.06.2024 Edelweiss Asset Reconstruction Company Lid,

Place: Ludhiana (Punjab) (Acting in capacity as a frustee of EARC Trust- SC 420)

Date : 13.06.2024

CHIEF MANAGER & AUTHORISED OFFICER

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S INTERNATIONAL PRINT-0-PAC LIMITED
RELEVANT PARTICULARS

M/S INTERNATIONAL PRINT-O-PAC LIMITED

1. | Name of corporate debtor

ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.
Tel:044-42124493

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are hereby notified that
public auction of the gold ornaments pledged in the below accounts is
proposed to be conducted at the following branches on 26/06/2024 from 10.00
am onwards. The auction is of the gold ornaments of defaulted customers who
have failed to make payment of their loan amount despite being notified by
registered letters. Unauctioned items shall be auctioned on any other days
without any further notice. Change in venue or date if any) will be displayed at
the auction centre and on the company website. The details given below are in
the order of Branch Name, Loan Number.

List of Pledges:-

UTTAR PRADESH,AZAMGARH,JIYANPUR GL,329880700000516,Phoolpur-GL,327
700700000814, THEKMA-GL,327620700000862,GONDA,TARABGANJ GL,3287707
00000639,0682,0689, GORAKPUR,KAURIRAM-GL,328360700000470,0478,328360
730001905,PRATAPGARH,DHAKHWA-GL,328120700000863,0903,SULTANPUR,
KADIPUR-GL,327630700002054,LAMBUA GL,328680700001052,

Persons wishing to participate in the above auction shall comply with the
following:-

Interested Bidders should submit Rs. 10,000/- as EMD (refundable to
unsuccessful bidders) by way of Cash on the same day of auction. Bidders
should carry valid ID card/PAN card. For more details, please contact
9542500664

Authorised officer
Asirvad Micro Finance Ltd

GRIHUM HOUSING FINANCE LIMITED

2. | Date of incorporation of corporate debtor | 11th December, 1981

3. | Authority under which corporate debtor is{ Ministry of Corporate Affairs, ROC - Delhi
incorporated / registered

4. [Corporate Identity No. / Limited Liability | CIN:- U22219DL1981PLC012808

Identification No. of corporate debtor

5. |Address of the registered office and
principal office (if any) of corporate debtor

Regd. Off. Address :- E-227, Basement, East Of
Kailash, South Delhi, New Delhi, Delhi, India, 110065
Works: C4 TO C11, Hosiery Complex, Phase |l
Extension, Noida, Gautam Budh Nagar-201305 UP

6. |Insolvency commencement date in
respect of corporate debtor

11th June,2024. (NCLT, New Delhi Bench-lil passed original§
Order dated 11th June 2024, vide C.P No (IB)-22/ND/2024)
for inimation of CIRP in case of Corporate Debtor

7.|Estimated date of closure of insolvency |8th December, 2024 (180th Days From the date
resolution process of commencement of Insolvency)

8.[Name and registration number of the MUKESHKUMAR GROVER
insolvency professional acting as interim|REG. NO:-
resolution professional IBBI/IPA-001/IP-P00383/2017-18/10640

9.|Address and e-mail of the interim|102, B-3 PRERNA COMPLEX SHUBHASH
resolution professional, as registered with |CHOWKLAXMINAGAR, DELHI-110092.
the Board mukesh@mjra.co.in

10 Address and e-mail to be used for 102, B-3 PRERNA COMPLEX SHUBHASH
| correspondence with the interim CHOWKLAXMINAGAR, DELHI-110092.
resolution professional cirp.printopack@gmail.com

—_

11| Last date for submission of claims 25th day of June, 2024 (14 day from the date of order )

12|Classes of creditors, if any, under clause(b)| Not Applicable.
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional

13| Names of Insolvency Professionals identified to. Not Applicable.
act as Authorised Representative of creditors in
aclass (Three names for each class)

(a) Relevant Forms and (i) Are Available at :- https://ibbi.gov.in/home/downloads
(i) Physical Address : Same as mentioned in point 10, andj
(b)Details of authorized representatives | (i) Email IRP at : cirp.printopack@gmail.com

are available: Not Applicable

1

SN

FORTHEATTENTION OF THE CREDITOR OF M/S INTERNATIONAL PRINT-O-PAC LIMITED
Notice is hereby given that the National Company Law Tribunal, (New Delhi Bench-Ill) has ordered the
commencement of Corporate insolvency resolution process of Corporate Debtor Namely Mis
INTERNATIONAL PRINT-O-PAC LIMITED vide Order No. CP. No. (IB)- 22(ND)/2024 dated 11th June, 2024)
The creditors of M/s INTERNATIONAL PRINT-O-PAC LIMITED are hereby called upon to submit their
claims with proof on or before 25th June, 2024 to the Interim Resolution Professional at the address
mentioned against entry No. 10 above.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person by post or by electronic means.

A Financial Creditors belonging to a class, listed against the entry No.12 shall indicate its choice of
authorized representative from among the three insolvency professional listed against entry No.13 to
act as authorized representative of class [None at present] in Form CA. The claims denominated in
foreign currency shall be valued in Indian Currency at the official exchange rate as on the insolvency
commencement date. Submission of false or misleading proofs of claim shall attract penalties.

Sd /- Mukesh Kumar Grover

(Interim Resolution Professional

In the matter of M/s INTERNATIONAL PRINT-O-PAC LIMITED
REG. NO:- IBBI/IPA-001/IP-P00383/2017-18/10640

Date :June 13, 2024
Place:- New Delhi

Registered Office: 602, 6th FLOOR, ZERO ONE IT PARK, SR. No. 79/1, GHORPADI, MUNDHWA| E-RUCTION -

SALE NOTICE

Sale of secured immovable asset

(FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD) | Hazratganj, Lucknow, Pin- 226001.

ROAD, PUNE - 411036. Branch Off Unit: 1st Floor, Satya Business Park 1, Nawal Kishore Road,

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act”) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (formerly known as
Poonawalla Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited and originally
incorporated with name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the “Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in
exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act.

The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on the date as mentioned in Coloumn (J) through E-Auction. It is hereby informed to General public that we are going to conduct
public through E-Auction platform provided at the website: https://www.bankeauctions.com. For detailed T&Cs of sale, please refer to link provided in GHFL’s/Secured Creditor’s website i.e. www.grihumhousing.com

under SARFAESI Act

Nature of EMD EMD Propert Date and Known
Sl. Proposal No. Demand Notice Date and perty
No. Custon':er Name {A} Outstanding Amount{B} Hossessiol Description of Property {D} Flsl‘?z:r{vls (10% of RP) | Submission IncBrﬁjm{(le_ln}taI Inspection | time of ?J'g::rT ggasn:: Té
{C} {F} date {G} Date & Time{l}} Auction {J} any {K}
1 |LOAN NO. Notice date: 07/02/2024 ATl That Pice & Parcel Of Arazi No 376mi Mauza | s Rs T
HF/0055/H/21/100291 Total Dues: Rs.1104659.30/- (Rupees Gangapur Pargana Kaswar Sarkari Tehsil Rajatalab 8.00.000/- 80.000/-
JYOTI KUMARI Eleven Lakh Four Thousand Six Hun-| ppysical | District Varanasi Adm. 1700.Sq.Ft. Om Ambike T o 20/06/2024 10,000/- 22/06/2024 | 29/06/2024 NIL
(BORROWER) dred FiftyNine Paise ThirtyTwo Only) Aashram Pin Code- 221311 Bounded By:- East:- | (Rupees Eight | (Rupees Eighty | Before5 | ™ (11AM - 4PM)| (11 AM-2PM)
SHRAVAN KUMAR payable as on 07/02/2024 along with Vacant Plot, West:- Road 12 Feet, North:- Vacant Lakh Only) Thousand Only) PM
(CO BORROWER) interest @17% p.a. till the realization Plot, South:- Vacant Plot
2 |LOAN NO. LAP06 Notice date: 07/03/2024 All That Pice & Parcel Of House Nagarpalika No.| Rs. 21,78,750/- Rs.2,17,875/-
55200000005015802 Total Dues: Rs. 1569283/- ( Rupees 21/177(12) At Measuring— Total Area -458 Sq.Ft. Sit-| (Rupees Twenty- | (Rupees Two Lakh
MOHD IMRAN BEG Fifteen Lakh Sixty Nine Thousand Two | Physical uated At,Mohalla - Pathanl Tola Pargana &Tehsil| One Lakh Sev- Seventeen 1;10:/2024 10,000/ 1111{&7/_2%% (1118,IO?I\7III-2§F2’;\1/I) NIL
(BORROWER) Hundred Eighty Three Onl bl Biswan Distt Sitapur, There On,Bounded As,East:-|  enty-Eight Th d Eiht efore 5 ( )
undred Eighty Three rry) .paya eas House Of Mubeen Khan,West:-Sadak Poster| Thousand Seven ousand Eig PM
RAVISH FATHMA on 07/03/2024 along with interest @ Chourahe To Chote Chourahe,North:-House Of| Hundred Fifty Hundred Seventy
(CO BORROWER) 17% p.a. till the realization. Seller,Sout:-House Of Mubeen Khan Only) Five Only)

The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy
himself/herself/itself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder.
The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon
Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com. Contact Person —Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222. Please note that Prospective bidders may avail
online training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “Grihum Housing Finance Ltd”, Bank-ICICI BANK
LTD. Account No-000651000460 and IFSC Code- ICIC0000006, 20, R. N. Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank on or before the dates as mentioned in coloumn (G) and register their name at
https://lwww.bankeauctions.com and get user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of
the following documents uploaded, e-mail and sent self-attested hard copy at Address: 1st Floor, Satya Business Park, 1, Nawal Kishore Road, Hazratganj, Lucknow, Pin- 226001 Mobile no. +91 9567626050 e-mail ID rahul.r1 @grihum-
housing.com. For further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.

This notice should also be considered as 15/ 30 days’ notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002

Date: 13.06.2024, Place: Uttar Pradesh

financialexp.epaprin

Sd/- Authorised Officer, Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd)

Lucknow
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